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also recommended that availability of free essential medicines should be ensured by

increasing public spending on drug procurement. The full report may be seen at:
http://planmingcommission wic. in/reports/genrep/rep uhc0812. pdf

No decision has been taken so far by the Government on the recommendations
of the HLEG.

Financial assistance for Arogyasri Healthcare Insurance Scheme

4272. SHRINANDI YELLATAH : Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a)  whether the State Government of Andhra Pradesh had requested his
Ministry in June, 2009 for Central assistance of 300 crores for expending the coverage
area of States under the ongoing Arogyasri Healthcare Insurance Scheme for the benefit
of BPL families;

(b)  if so, what is Government’s reaction thereto;
{c)  the amount of assistance released so far on this request; and

(d) by when the remaining amount, if any, is likely to be released?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABI AZAD) : (a) and (b) Yes. The State Government of Andhra Pradesh had
submitted a proposal for financial assistance of Rs. 307 crore for implementation of

the Rajiv Aarogyasri Health Insurance Scheme for the benefit of BPL families.

Planning Commission was of the view that the Rajiv Aarogyasri Scheme needed
a comprehensive review and evaluation by an independent organization. Accordingly
the Public Health Foundation of India (PHFT) had been entrusted with this task. The
PHFT in its critical evaluation have not supported the adoption of the route of insurance
for healthcare for BPL families. The Planning Commission is also not supportive of
such a grant.

This Ministry is of the view that since Aarogyasri Scheme deals with tertiary
care and 1s not in consonance with the objectives of National Rural Health Mission
(NRHM), which focuses on primary and secondary health care, the funding would not
be possible from the NRHM. However, this Ministry does not have any objection to

the scheme if the expenditure on it, i1s met through the State Government.

{(¢)and (d) The Central Government had received proposals regarding
*Arogyasri programme from the Government of Andhra Pradesh in the PIPs under
National Rural Health Mission for the years 2007-08, 2008-09 and 2009-10. After
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appraisal by the National Programme Coordination Committee (NPCC) of the NRHM,
the Government of India had approved a token grant of Rs. 10 crore during 2007-08
and 2008-09. However, no grants were approved during 2009-10.

Misuse of NRHM funds

4273. SHRI DILIPBHAI PANDYA : Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

{a)  thedetails of funds allocated under National Rural Health Mission (NRHM)
during the last three years, State-wise;

(b) the details of funds utilized by the States, vear-wise, during the last three
years;

{c¢)  whether some complaints have been received by Government regarding
misuse of funds under the scheme; and

(d)  if so, the details of action Government has taken/proposes to take in the

matter?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRISUDIP BANDYOPADHYAY) : (a) and (b) Astatement showing
the Allocation, Release and funds utilized State-wise and year-wise under National
Rural Health Mission (NRHM) during the last three Financial Years 2009-10, 2010-11
and 2011-12 is given in Statement. (See below)

{(c)and (d)y The complaints regarding irregularities in the implementation of
the NRHM have been received from the States of Assam, Bihar, Haryana, Jammu. &
Kashmir, Orissa, Rajasthan and Uttar Pradesh.

Health being a State subject, its implementation and monitoring primarily rests
with the State Governments. Complaints received from time to time are sent to the
States for investigation and to initiate action against the guilty in case allegations are

found true.



